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I THE CENTRAL ACMINIZTRATIVE TRIBUNAL )

L Q
JAIFUR BEMNCH &

G.a. Mo, 722/92, Date of Jdecision £,10,94,
Padha ighan es.s.npplicant,

Union of Indis & ore, eeses s REEpondent s,

CORAM: Hon'ble Mr., Justics DL.L. M:zhia, Viée Zhairman.
Hon'ble Mr. T.17. Verma, Adrdinistrative Member,

For the aprli-ant -

_ hri J.00. Kauzhil, =sdvocate,
For the respondentes - !

iri Manish Bhandari, advocate,

Ulfﬂ

O FEDE P (ORPAL)

( Hon'kle Mr, gastice D.L. Mzhta, Vice Chairman)

Hear? the learnad counsel for the parties,

wmlicant sukmitted that 22 per zelection

to in Parz 7 of the Application., Hawsver, during the
courge of aroumentszs, with all fairnsss, Shri J.0.Fauchik
snbraitted that thie ground hee not keen accepted by
other Benchees of the Trikunzl. M2 made & request £or
rzconzideration of the decision of the othsr Eenches,
Howaver, we are not inclined ko take a diffevant view
on this point,

3. Mr. Iauchil: haz also invited our attenticon
to Annzzure A/6 and abinitted thzt soms perzons who
have passed Driver cocursze in illiterats hatch were
not conszidered for appointmsnt as Fageenger Drivers
only on the ground of literzoy, He has pointed out
thz namzg o£ Gashindé arnd othere in Annssure A/6,

o show that ths responients heave talien thié stand
and rejscted the oonsiderstion of illiterate persons
for the post of Pazsengsr Driver.

4. ¥ir, Feushi) sukbmiited that he has spzcifically
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promstion, =11 employses whd were within the £igld
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i conaid

end thse whd ualify in the selection are o ke

rlaced on the pansl and pronotsd as per zeniority

5. Mr, auszhil further submitted that on the
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ons =ide, from the perassl of dnnesmrs 2/6 it i

revealed that the names 5f the persine wh were
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illiterate and who were z2elacted

beern considera? £or gpromotion as Fassenger Drivers

Ge The third limb of ths. argumznt of
Mr. Kaushik iz that in Parz 9 2f the O.A. Fe has taken

the plza that the LFosrd for talling ths tést was
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reply and the sukmdszsions
mzdz in Para © of the OA, We zre not inzlinsd to
zocept the thirvd limnk of the arcument of Mr, Haashil:,
E. A far a: Annamure n/é6 is acneernad, adhco

approintments wers given £0o some pesrzons and some
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rascong were not Sonsidered on the ground that thevy

had passed Driver oourse from illiterzte batch, This

act of thes respindents may bhe inoonsistent with the

rlzadings thev have talien,
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G, However, no relizsf 2=z e given to the
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r Ly implication for setting asids the
Annezrures A/ However, we would like to ebsarve

that even on adloe promction, ordinarily, the
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r prorotion may ke ckhaerved and
on be mede,

kservatisn, the 024 iz dispdzed
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